267 Papers laid

(Commercial Part X—Durgapur
Steel Plant. [Placed in Library. See
No, LT—3744/82].

(2) A copy of the Annual Report
(Hindi and English versions) under
Rule 6 of the General Insurance
Business (Nationalisation) Rules,
1973 on the working and affairs of
the General Insurance Corporation
of India and its subsidiaries for the
year ended ' 31st December, 1980.
[ Placed in Library. See No. LT—
%745/82].

1. Shri Jharkhande Rai—
2. SHRI M. S. K. Sathiyvendra—

3. Shri Maldevji M. Odedra.—

Is it the pleasure of the House that
leave as recommended by the Com-
mittee may be granted?

HON. MEMBERS: Yes.

MR. SPEAKER: The leave is grant-
ed. The members will be informed ac-
cordingly.

12.10 hrs.

PUBLIC ACCOUNTS COMMITTEE
SEVENTY-SIXTH AND EIGHTY~FOURTH
REPORTS

SHRI SATISH AGARWAL (Jaipur):

Sir, I beg to preserit the following Re-

ports (Hindi and English versions) of
the Public Accounts Committee:—

(i) Seventy-Sixth Report on Deve-
lopment of 3 Helicopter.

(i) Eighty-fourth Report on Cus-

toms Receipts and Union Excise
Duties.

e ————— "

fi 12.08 hrs,

LEAVE OF ABSENCE OF MEMBERS.
FROM THE SITTINGS OF TIIE
- HOUSE

MR. SPEAKER: The Committee on
Absence of Members from the Sittings.
of the House in their Seventh Report
have recommended that leave of ab-
sence be granted to the following

members for the periods mentioned
against each:—

18th February to 17th April, 1982.
(Eighth Session).

3rd March to 2nd April, 1982.
(Eighth Session).

18th February to 17th April, 1082.
(Eighth Session).

ESTIMATES COMMITTEE
THIRTIETH REPORT

SHRI NAWAL KISHORE SHARMA.
(Dausa): Sir, I beg to present the
Twenty-second Report (Hindi and
English versions) of the Estimates
Committee on the Ministry of Health
and Family Welfare—Central Govern=-
ment Health Scheme.

12.12 hrs.

COMMITTEE ON PUBLIC
UNDERTAKINGS

THIRTIETH REPORT

SHRI BANSI LAL (Bhiwani): Sir,
I beg to present the Thirtieth Report
(Hindi and English versions) of the
Committee on Public Undertakings on
Action Taken by Government on the
recommendations contained in  the
Seventeenth Report of the Committee
on Coal India Limited (Ministry of
Energy—Department of Coal).



